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~ CENTRAL ATMINISTRATIVE TRISUNAL PRINCIPAL BENCH
L L) JoNE = )
. NEW DELHI: this the 25  day of geest1;1999]
R, A.N0,77/99 %in 0,p,732/93 _
HON *BLE MR, Se R, ADIGEy VICE CHAIRI AN (R) o

HON 'BLE MR, ASBIR SINGH DHALIwal, MEMBER(D)

shri Ram Siﬂgh Chalaldh_ary esesscssesses mplicmtq
Varsus

UWI & Delhi adninistration(PWD) oceee.. Ragpondentsd

RnER(BY CIRCUL ATION
x HON 'BLE MR, S, R, ADIGE, VICE CHATRI AN (a)o

V Perused tha Ra.

4 2. None of theg rounds contained therein
bring it within the scope ahd mmbit of Section 22
(3)(f) A T.Act read with Order 47 Rulo 1 P C
under which along any ordar/docision of thg Tribunal

can bs reviswad,

3.} Te RA is rejecteds
Mow !
(3550, DHALT AL ) ( S.R.ADIGE )
M eMBERQI) VICE CHAIRIaN(p).
Jua/
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